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Government of Jaﬁiniu and Kashmir
General Administration Department
Civil Secretariat, Srinagar

Notification,
Srinagar, thel@"October, 2018

SROL\"\q .~ In pursuance of Section 2 of the Jammu and Kashmir
Delegation of Powers Act, 2018 (Governor's Act No. 1 of 2018), and
in partial modification of notification SRO 307 dated 11" July, 2018,
read with notification SRO 281 dated 23™ June, 2018, the Governor
is pleased to make the following amendments in the said
notifications; namely:-

In Schedule -1, Entry II (E) shall be substituted by the
following :-

“Every transfer proposal shall be processed in accordance
with the provisions of the Jammu and Kashmir Business
Rules and Transfer Policy notified vide Government Order
No. 861-GAD of 2010 dated 28.07 2010:

Provided that the fransfer proposals in respect of ftem
No. | and Il of clause D of the aforesaid transfer policy
shall be submitted to the Head of the Departments.
Proposals in respect Item No. lll shall be governed by the
transfer Palicy of 2010 and the item No. [V and V shall be
submitted to the Administrative Department for decision”
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Commissioner/Secretary to the Government.

No-GAD(Adm)24/2018-1 19 }}o M,. Dated:-/.10.2018
Copy to the:- 5

1. All Financial Commissioners,
2. VC/Director General, J&K Institute of Management, Public

Administration and Rural Development.

3, Director General of Police, J&K.
4. Principal Secretary to the Hon'ble Governor.

By Order of the Governor.,



Principal Resident commissioner, J&K Government, New Delhi.

All principal secretaries to the Government.

Chief Electoral Officer J&K.
All Commissioner/Secretaries to the Government.

g. Divisional Commissioner, Jammu/Kashmir.

10.All Deputy Commissloner.

11.All Head of the Departrnent5/ Managing Directors.

12, Secretary, J&K Public Service Commission/ SIC/SVC/SAC

13, Director, Estates.
14. Director, Information, J&K.
15.Director, Achieves, Archaeology and Museums.
16. Director, State Motor Garages, J&K.
17.Secretary, J&K Legislative Assembly/Council.
18. Secretary, J&K Service Selection Board.
19.0SD to Advisor (V), (K) and (G) for information of the Hon'ble Advisors.
20.General Manager, Government Press, Srinagar/Jammu, %
21, Private Secretaries to the Advisors of the Hon'ble Governor, J&K.
27, Private Secretary to the Chief Secretary, J&K. :
23, Private Secretary to the Commissioner/Secretary to Governme
General Administration Department. | 0
24.Government Order File/stock file/websites, GAD.
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